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Registry

Order of The Tribunal

Learned counsels for both the parties
submitted that the relief claimed by the
applicant in the OA has already been granted
by the respondents after he applied medical
leave, which is duly sanctioned. So, applicant
wants to file a memo to that effect.

Accordingly, the OA stands disposed of as not
pressed. Copy of this order be given to Ld.
Counsels for both the sides.

( GOKUL CHANDRA PATI)
MEMBER (A)
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